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Present Shri M.G.Bhangde for

the applicant,

Jr.Bhangde has filed an applica='
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Dated: 1 5 .h. 93

tion,withdrawal of the original app=-
lication as the relief prayed for by : _
the applicant has been granted to him: ¥,
by the respondents by order dated ‘
200341993,

He is permitted to withdraw the

application, ,
disposed of as withdrawn.
as to costs.

The application is

No order:
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